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BUSINESS OF THE HOUSE

MENFARY ARFAIRE. AND LABOUR
(,%E* \ T Wi

(1) Considerstion of any item of Go-
verniment' Business carried cver
from today's Order Paper.

(2) Consideration and passing of :

(6) The Naticnal Highways (Am-
endment) Bill, 1977

(®) The Cardamom '(Amendment)
Bill, 1977.

(3) Discussicn cn the Annual Repert
Grants Coemmis-

(4) Discussion und veting on :
(i) Demands fcy Grants in respect
of the Nagaland Budget for
1977-78.

(%) Demands for Excess Grants
(Generul) fcr 1974-75.
+(§) Discussicn «n the Annual Repr rts
of the  Crmsmssinner & r Schedu
Castes and Scheduled %‘rsibes. uled
(6) Consideration and passing f the
foll-wing Bills, as passed by Rajya
Sabhe =

() The M t'r Vehicles (Amend-
ment;

) Bill, 1977
T I icid
@ Hﬂf 1977 ¢ _—_

“(#) The Oil and Natural
Wnﬂmﬂ%;?n’i
1977.

B.OMH. 24

our allotment 10 hours

aré 4~ for general and
for bours for . clauses! nﬁ-

cussion. Generally, it so
the clause-by-cisuse discussion
take much time—from the previcus ex-
perience that is what we have found.
msc,thnlumdrf 10 houss, we shy uld

it 12 hrurs fir general discusiion.
I think the House will agree.

SHRI 8, KUNDO ORE) :
I i (BALAS )18

MR, DEPUTY-SPEAKER : It w uld
enctoach up « n the « ther time,

SHRI SHYAMNANDAN MISH-
RA (BBGUSARAI : What has been
the practice in the patt 7

MR, DFPUTY-SPEAKER : We
used to take generally 12 hrurs.

In 1974-75, the time all-tted WaS 13
hours and in 1975-76, It was15 h urs (tme
aicetad) but it teok cnly 11 howrs,

SHRI SHYAMNANDAN MISHRA :
BEemergency Yyear.

MR. DEPUTY-SPEAKER : In
, the time all tted was 15 bc g,
to.k ¢nly 11 hews., S, 13
howes is a good compre mise.

B&&I SHYAMNANDAN MISHRA:
Why should we g by the minimum _time
that is made avaslable in the pete # Thisis
s Very imp rtant Bill.

oted
st I ynderstind 10 hours fir,
an4wﬁr&-"ﬁ
consideratic n and 1 bour for third A
So, instead of that, what [ am pro ﬁn:

13 .bours f
mﬁ'u‘f wo hours  for



